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Separate Interview of S.C, and ST
Candidates for Teaching Posts in
Delii University

681. 8HR1 AMARSIH CHAUDHARI.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether a circular has been issu-
ed by the University Grants Com-
misgion to the Vice.Chancellor of
Delh: University recently that the
Scheduled Caste and Scheduled
Tribe candidates will, in future, be
interviewed separately teaching posts
in Delhi University departments and
colleges affiliated to it;

(b) it so, the gist of the said cir-
cular; and

(c) whether such circulars have
been issued to all the Universities
throughout India, ang if not, when
such circulars are expected to be sent
to other Universities in wvarious
States?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF., S. NURUL HASAN): (a) to
(c). The University Grants Commission
has sent a letter to all the Central Uni.
versities suggesting that the candidates
belonging {o the Scheduled Castes and
Bcheduled Tribes be interviewed
scparately in the first instance The
candidaies belonging to the pgeneral
calegory may then be interviewed
separately keeping in view the recom-
mendations mace by the Selection
Commuttee in respect of S-heduled
Castes and Scheduled Tribes candi-
dates. The proposal of the Commission
regarding sending of a similar letter to
all the Universities ig under examina-
tion.
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Wheat and Rice Reguirement of
Kerals

683. SHRI C. H, MOHAMMED
KOYA Will the Minister of AGRICUL-
TURE AND IRRIGATION be noleased
fo state; z

(a) the total quantity of rice anc
wheat required by the Kerala State
in a month for distribution througt
gation shops @ 12 oz. per adult per
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day and @ 6 oz per non-adult per
day; and

(b) whether the above quantity is
supplied by the Centre to the State?

THE MINISTER OF STATE IN THE
MINISRY OF AGRICULTURE AND
IRRIGATION (SHR] ANNASAHEB
P. SHINDE): (a) 1.94 lakh tonnes.

(b) The requirements of the public
distribution system in Kerala are being
met out of the allotments of foodgrains
made from Central pool and also from
locally procured rice available with the
State. Keeping in view the overall
availability of wheat and rice in the
Central pool, relative needs of cther
deficit States, market availability, the
need to maintain a buffer stock and
other relevant faclors, maximum pos-
sible allotment of foodgrains are being
made to Kerala to meet its reasonable
requirements of the public distribution
system. The monthly allocationg of
foodgrains to Kerala from the Central
pool from January 1976 to August
1976, have been as under;—

(In 000 tonnes)

Month Allotmer t

Ricc  Wheat  Total
January . 450 480 930
February . 540 39°0 93°0
March . . 540 39°0 930
April . . 540 40°0 940
May . . 700 350 1050
June . . 750 350 1X10°0

Juy . . 8w 350 115
August . . Bs:o 360 121°0

AUGUST 18, 1978
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Setting up of Commitiss for Imple-
mentation of Urban Lang <(Celling

and Regulation) Act, 1976

684. SHR1] CHANDRA SHEKHAR
SINGH; Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government have ap-
pointed the Committee (Central Co-
ordination Committee) for imple-
mentation of the Urban Land Ceiling
Act for a comprehensive review of
steps taken by State Governments;

(b) if so, the names and statug of
the persons appointed on the said
Committee and termg and reference
of the said Committee;

(¢) when the Committee is likely
to submit the term and fina] reports
to Government;

(d) how many States, the Com-
mittee have visited so far and the
outcome thereof; and

(e) what response hag been receiv-
ed by the said Comnuttee from the
States so far?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI XK. RAGHU RAM-
AlAH): (a) Yes, Sir.

tb) A copy of the orders appoiniing
the Central Coordination Ccmmittee
is laid on the Table of the House.
[Placed in Library. See No. LT-
11109/761.

(¢) The Committee mokes recom-
mendations for consideration and decl-
sion of the Government of India.
Therefore, no interim or fina] report
ig required to be submitted by it.

(d) The Committee held itg third
meeting in Jaipur in Rajasthan State,
The Committee does not have to visit
the States, but the Committee may
have meetings in States ag found com-
venient or desirable.

(e) The Committee has been recefving
the fullest Cooperation from the States
through their Representativeg who have





